
IN THE HON’BLE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 

   

OA No. 646/2023 
IN THE MATTER OF:- 
 

Manoj Kumar Kaushal 
……….Applicant  

State of HP &ors.  
………Respondent(s) 

 
INDEX 

 Sr.No Particulars Pages 

1.  Reply/response on behalf of respondent no. 5 
i.e. HP State Pollution Control Board in 
compliance to order dated 08-01-2024. 
 

1-7 

2.  Annexure-R-5/1 Copy of Environment 
Clearance dated 14-01-2019. 
 

8-14 

3.  Annexure-R-5/2 Copy of letter dated 20-02-
2024 of Industries Department. 

15 

4.  Annexure-R-5/3 Copy of the list of Industries 
operating in Pandoga, Industrial Area. 

16 

5.  Annexure-R-5/4 Copy of Forest Clearance 
dated 19-03-2015. 

17-19 

                    
 

 
Respondent No. 5  

HPSPCB 
             

 

Dated :28-02-2024 
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